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KARN ATAKA LOKAYUKTA

No.LOK/INQ / 14-A/564/ 2014 /ARE-10 - Mult1 Storied Bulldlng, :
Dr B.R. Ambedkar Veedhl,
Bengaluru—560 001. /

- Dated 07. 09 2021. ‘

‘ RECOMMENDATION

Sub:- Departmental 1nqu1ry agalnst (1) Shri B.N. Kallappa,
- the then Junior Engineer(Retired) PRE Sub-d1v151on, ‘
Shikaripura, (2) Sri G.U.Lokesh, the then Assistant
-Executive Engineer,(Retired), PRE Sub-division,
Shikaripura, (3) Sri Srikanth.R.Mysora, the then = .
Executive Engineer (Retired), PRE division, Sagar, (4) - -
Smt.T.V.Chayadevi, Auditor, PRE division, Sagar
and (5) Sri Kallappa, The then First Division - . .
Assistant, (Retired), PRE d1v1s1on, Sagar, Shimoga
Dlstrlct- reg. : :

Ref 1) Government Order No.RDP 69 ENQ 2014 dated
. 13.10.2014.

.~ 2) Nomination order No. LOK/INQ.14-
A/564/2014  dated . 05112014  of
Upalokayukta, State of Karnataka. - :

3) Inquiry report dated  31.082021 ' of
' Additional = 'Registrar  of  Enquiries-10,
'Karnataka Lokayukta, Bengaluru. ‘

The Government by 1ts order dated 13 10 2014 1n1t1ated the

dlsc1phnary proceedlngs agamst (1) Shr1 B. N Kallappa, the then




Junior Engineer(Retired) PRE Sub-division, Shikaripura, (2) st'i‘ .

G.U.Lokesh, the then Assistant Executive Engineer,(Retired),. |

PRE Sub-division, Shikaripura, (3) Sri Srikanth.R.Mysbra, the

then Executive Engineer(Retired), PRE. diVisiQn, ‘Sagar, , '

(4)Smt.T.V.Chayadevi, the then Auditor, (retired) PRE division,

Sagar and (5) Sri Kallappa, the then First Division Assistant,
(Retired), PRE division, Sagar, Shimoga District,‘ [hereinafter
referred to as Delinquent Government Officials, for short as
‘DGOs 1 to 5 respectively’] and entrusted the departmental

inquiry to this Institution.

2. This Institution by Nomination LOK/INQ/14-A/564/2014
dated 05.11.2014 nominated Additional Registrar of Enquiries-5,
Karnataka Lokayukta, Bengaluru, as the Inquiry Officer to
frame charges and to conduct departmental inquiry against

DGOs for the alleged charge of misconduct, said to have been

committed by them. Subsequently, by order dated 03 08.2016,

Addmonal Reglstrar of Enqumes—lO was re—normnated as the
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Inquir

y Officer to continué the said departmental inquiry_

against DGOs.

e

B The DGOs were tried for_the,fovllowingvcharges:,-. el i

“That you DGO-1 to 5 1) B.N Kallappa, Junior Engineer in
Panchayath Raj Engineering Sub.Divn at Shikaripur (2)
G.U.Lokesh, AsstExecutive Engineer Panchayath Raj
Engineering Sub.Divn, Shikaripura (3) Shrikanth R Mysora
Executive Engineer Panchayath Raj Engineering Sub.Divn -
at Sagar (4) T.V.Chayadevi, Auditor Panchayath Raj
Engineering Sub.Divn at Sagar and (5) Kallappa, the then
FDA in Panchayath Raj Engineering Sub.Divn at Sagar,
while working in the said capacities the Citizens of
Shikaripura have filed complaint on 23.3.2009 alleging
misappropriation Rs.4 crores of Isur Suvarna Gramodyoga
Yojane and Rs.15 lakhs in respect of Muduba-Siddapura
developmental ~works and accordingly the ADGP

© . Karnataka LoKayukta has sent the said Comp'iaiht'to"ﬂle's;?."” e S

Karnataka Lokayukta ‘Chitradurga for investigation and

~ accordingly the Investigation Officer during the course of
investigation has requested the ADGP Bangalore requesting
for sending the Engineer of TAC and accordingly the
ADGP Karnataka Lokayukta has sent the AEE-2 for.
verifying the works and thereafter the said AEE-2 of TAC
has submitted the report to ADGP and then the ADGP
Bangalore has sent the said report to Police Inspector,
Karnataka Lokayujkta Shimoga for registering the case and |
taking up investigation and accordingly the Cr.No.10/2009
u/s 13(1)(0)& (d) r/w Sec.13(2) of P.C.Act and u/s 409, 465
471 of IPC was registered and after investigation DySP,
Shimoga submitted the final report to the ADGP and the -

ADGP 'Bangalore;c»has‘ submitted. the said_report V_,t(_),j;tfhg_;._ R

Hon’ble Upalokayukta-2 for taking action in the matter and
accordingly a suo-motu investigation was taken up u /s7(2)
of the Karnataka Lokayukta Act on the basis of the report
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submitted by the Dy.S.P. Karnataka Lokayukta Shimoga
and as per the investigation report, you DGO-1 and 2 have
committed dereliction of duties by changing the
measurement in the measurement book and retaining
amount of Rs.3,92,215-52 out of Rs.4,00,671-00 to be paid to
the Contractors who have executed the said work but they
have not misappropriated the said amount and you DGO-3

to 5 have committed offences punishable u/s 13(1) (c) read . . '

with 13(2)of the PC Act and also r/w 409, 465 and 471 of
IPC, and therefore you DGOs-1 to 5 have failed to discharge
your duties and thereby committed misconduct and acted
in a manner of unbecoming of Government Servants u/r

3(1) of KCS (Conduct) Rules 1966.”

4.  The Inquiry Officer (Additional Registrar of Enquiries-

10) on proper appreciation of oral and documentary evidence

has held that, the above charge against the DGOs 1 to 5 is *

pfové;d".i e

5. On re-consideration of report of inquiry and all other

materials on record, I do not find any reason to interfere with

the findihgs recorded by the Inquiry Officer. Therefore, it is

hereby recommended to the Government to accept the report of

Enquiry Officer.

6. As per the information furnished by the thui.ryl 'Offi'c‘er,z‘ '

all the DGOs 1 to 5 have retired from service.
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7 Having regard to the nature of charge proved against the

DGOs and considering the totality of circumstances, it is hereby

* recommended to the Competent. Authority to impose penalty

of “ withholding 15%(fifteen)‘of pension payable to DGOs 1 to.

3 _V_<5fora‘period'offiVe‘years’."" bl b i g L "

8. Action taken in the matter shall be intimated to this

Authority.

Connected records are enclosed herewith.

Enlafe&falz

(JUSTICE B.S.PATIL)
S Upalokayuk_ta,-v
State of Karnataka.

BS*
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ANNEXURE NO.I

CHARGE

2. That you DGO-1 to 5 1) B.N.Kallappa; Junior Engineer in
Panchayath Raj Engineering Sub.Divn at Shikaripur (2)

' G.U.Lokesh, = Asst.Executive Engineer Panchayath Raj

Engineering Sub.Divn, Shikaripura (3) Shrikanth R Mysora
Executive Engineer Panchayath Raj Engineering Sub.Divn élt
Sagar (4) T.V.Chayadevi, Auditor Panchayath Raj Engineering
Sub.Divn at Sagar and (5) Kallappa, the then FDA in
Panchayath Raj Engineering Sub.Divn at Sagar while working
in the said capacities the Citizens of Shikaripura have filed
complaint on 23.3.2009 alleging misappropriation Rs.4 crores of

Isur Suvarna Gramodyoga Yojane and Rs.15 lakhs in respect of

- Muduba-Siddapura developmental works and accordingly the
ADGP Karnataka Lokayukta has sent the said complaint to the

S.P. Karnataka Lovkayyukta Chitradurga for investigation and

accordmgly the Investigation Officer during the course of

'1nvest1gat1on has requested the ADGP Bangalore requesting for

sending the Engineer of TAC and accordingly the ADGP

- Karnataka Lokayukta has sent the AEE-2 for verifying the works

and thereafter the said AEE-2 of TAC has submitted the report

statlng that there is m1sappropr1at10n of amount in Isur Suvarna

i Gramodyga Yojane, Muduba Siddke repair and developmental

work by creating documents amounting to Rs.4,59,445-92 and




accordingly the Investigation officer has submitted the final
report and on the basis of the said report the Cr.No.10/2009
u/s 13(1)(c) r/w Sec.13(2) of P.C.Act and u/s 409, 465 471 of
IPC was registered by the Lokayukta Police and after completion
of the investigation submitted the final report before the Hon’ble
Upalokayukta for taking suo-motu cognizance u/s 7(2) of the
Karnataka Lokayukta Act and as per the Investigation report
submitted by the S.P. Karnataka Lokayukta  Chitradurga
including the assistance taken by the TAC, the DGO-1 and 2
have committed dereliction duties by changing the measurement
in the measurement book and retaining amount of Rs.3 ,92,215-
52 out of Rs.4,00,671-00 to be paid to the Contractors who have
executed the said work but not, misappropriated the said
amount and therefore, the DGO-3 to 5 have committed offences
punishable u/s 13(1) (c) read with 13(2)of the PC act r/w 409,
465 and 471 of IPC, and therefore the DGOs-1 to 5 have failed to
discharge their duties and thereby committed misconduct and
acted in a manner of unbecoming of Government Servants u/r

3(1) of KCS (Conduct) Rules 1966.

Therefore, you DGO-1 and 2 have failed to discharge your
duties, and acted in a manner of unbecoming of Government
Servants and thereby committed dereliction of duty which

amounts to official misconduct u/r 3(1) of Karnataka Civil

Service (Conduct ) Rules 1966 J

ks ;
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ANNEXURE NO.II
STATEMENT OF IMPUTATIONS OF MISCONDUCT

3) Suo-Moto investigation was taken up u/s 7(2) of the
Karnataka Lokayukta Act on the report filed by Deputy
Superintendent of Police, Karnataka Lokayukta Shimoga
(hereinafter referred to as Investigating Officer’-for short),
against 1) B.N.Kallappa, Junior Engineer in Panchayath Raj
Engineering Sub.Divnh at Shikaripur (2) G.U.Lokesh,
Asst.Executive Engineer Panchayath Raj Engineering Sub.Divn,
Shikaripura (3) Shrikanth R Mysora Executive Engineer
Panchayath Raj Engineering Sub.Divn at Sagar (4) Kallappa, |
the then FDA in Panchayath Raj Engineering Sub.Divn at Sagar
and (5) T.V.Chayadevi, Auditor Panchayath Raj Engineering
Sub.Divn at Sagar at Shimoga District (hereinafter referred to
as ‘ the Respondent No.1, 2, 3, 4 and 5 for short) in respect of
mispapropairtion of the amount by the Respondents No.1 to 5
in the execution of Muduba-Siddapur, Devikere repair and
development work at Shikaripur Taluk under Isur Village
planning scheme during the period 28.01.2009 to 31.3.2009
without carrying works and by forging documents, to the tune
of Rs.4,59,445.92.

4. The complaint was referred to Chief Engineer, Technical Wing
of this Institution (TAC) to invéstigate and submit report.
Accordingly, after investigation, report has been submitted by

TAC.
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' 5. The said 'repoft of TAC discloses that, the Respondent No.1
and Respondent No.2 have committed dereliction of duties by
changing the measurements in the measurement books and
retaining the amount of Rs.3,92,219.52 oﬁt of the amount of
Rs.4,00,671-00 to be paid to the contractors who have executed
the said work. But, they have not misappropriated the amount.
The Respondent No.3 to Respondent No.5 have committed
offences punishable u/s 13(1)(c) r/w 13(2) of P.C. Act 1988 r/w
Sec.409, 465 and 471. ‘

6. The copy of report of investigating officer was sent to the
Respondents No.1 to 3. They have submitted their replies to the
report of Investigating Officer, denying the allegations made in
the report and requested not to proceed against them for the

reasons given in their replies.

7. In view of the material on record and facts of the case, replies
furnished by the Respondents No.1 to 5 have not been found

satisfactory or convincing to drop the proceedings.

8. The facts and materials on record, prima-facie disclose that,
the Respondent No.1 to 5, being Govt. Servants, have failed to
discharge their duties and thereby committed misconduct and
acted in a manner unbecoming of Government Servants and

thereby they have made themselves liable for disciplinary action.

9. Since the said facts and material on record prima-facie
show that Respondents-1 to 5, have committed misconduct
attracting. Rule 3(1) of the KCS (Conduct) Rules, 1966, now,

acting under section 12(3) of the Karnataka Lokayukta, Act,
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reéommendation was made to the Competent Authority by the
Honble Upalokayukta-2 to initiate disciplinary proceedings
against the Respondents -1 to 5 and to entrust the inquiry to this
Authority under Rule 14-A of the Karnataka Civil Services
(Classification, Control and Appeal) Rules, 1957 Accordingly the
Government has entrusted the matter to Hon’ble Upalokayukta-
2. Hence the charge.
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That you DGO-1 to 5 1) B.N.Kallappa, Junior Engineer in
Panchayath Raj Engineering gub.Divn at Shikaripur (2)
G.U.Lokesh, Asst.Executive Engineer Panchayath Raj
Engineering Sub.Divn, Shikaripura (3) Shrikanth R Mysora
Executive Engineer Panchayath Raj Engineerihg Sub.Divn at
Sagar (4) T.V.Chayadevi, Auditor Panchayath Raj Engineering
Sub.Divn at Sagar and (5) Kallappa, the then FDA in
Panchayath Raj Engineering Sub.Divn at Sagar while working
in the said capacities the Citizens of Shikaripura have filed
complaint on 23.3.2009 alleging misappropriation Rs.4 crores
of Isur Suvarna Gramodyoga Yojane and Rs.15 lakhs in
respect of Muduba-Siddapura developmental works and
accordingly the ADGP Karnataka Lokayukta has sent the séid
complaint to the S.P. Karnataka Lokayukta Chitradurga for
investigation and accordingly the Investigation Officer during
the course of investigation has requested the ADGP Bangalore
requesting for sending the Engineer of TAC and accordingly
the ADGP Karnataka Lokayukta has sent the AEE-2 for
verifying the works and thereafter the said AEE-2 of TAC has
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submitted the report stating that there is misappropriation of
amount in Isur Suvarna Gramodyga Yojane, Muduba Siddke
repair and developmental work by creating documents
amounting to Rs.4,59,445-92 and accordingly the
Investigation officer has submitted the final report and on the
basis of the said report the Cr.No.10/2009 u/s 13(1)(c) r/w
Sec.13(2) of P.C.Act and u/s 409, 465 471 of IPC was
registered by the Lokayukta Police and after completion of the
investigation submitted the final report before the Hon’ble
Upalokayukta for taking suo-motu cognizance u/s 7(2) of the
Karnataka Lokayukta Act and as per the Investigation report
submitted by the S.P. Karnataka Lokayukta Chitradurga
including the assistance taken by the TAC, the DGO-1 and 2
have committed dereliction duties by changing the
measurement in the measurement book and retaining amount
of Rs.3 ,92,215-52 out of Rs.4,00,671-00 to be paid to the
Contractors who have executed the said work but not,
misappropriated the said amount and therefore, the DGO-3 to
5 have committed offences punishable u/s 13(1) (c) read with
13(2)of the PC act r/w 409, 465 and 471 of IPC, and therefore
~ :the DGOs-1 to 5 have failed to discharge their duties and
thereby committed misconduct and acted in a manner of

unbecoming of Government Servants u/r 3(1) of KCS

(Conduct) Rules 1966.

19. 3A0OHTONGOT e TOKRT, AVZ TOODFTPVOT QOWIODT”
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